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NATIONAL COMPANY LAW TRIBUNA
KOLKATA BENCH
KOLKATA

CP(IB)No.104/KB/2019
Present: 1. Hon'ble Member (J), Shri M.B. Gosavi

2. Hon’ble Member (T), Shri Virendra Kumar Gupta

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 17t October, 2019, 10:30 A.M

KEC International Ltd, Vs. Matix Fertilisers and Chemicals Ltd.
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Ld. Pr. CS for the Operational Creditor appeared. Ld. Counsel for the
Corporate Debtor appeared.

Both the parties submitted that matter is settled in bgtween I:h?rtr: ?tndtgle
terms of settlement. In view of this Operational Creditor seeks liberty
withdraw the proceeding.

Liberty is granted. Proceeding stands withdrawn and disposed with liberty to
revive the same if settlement fails.
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